
"CENTRAL -ADMINISTRI~tIVE TRIBUNk"'. 

Second Floor, 
Commercial Compllbx t 
Indiranager, 
gehgalors-560 038, 

Dated: 6JUL1993 

APPLICATION N*O(s), 	358 of 1993, 

!pRjjE.2DIj~2A.Raghavendre Shet 	v/s. Res2ondent alRegional Directort 
no-rartlTiv r Dow. Contra, 81 lore 
and Others, 

I 	Sri.A.Raghavendre Shat, 
S/o.A.Herikrishns Murthyt 
C/o.P.M.K 

' 
Stores, 

Chemundinaggr Main Roadq 
Choloneyoketishollig 
R.T.Neger Post.6angelors-32, 

2, 9rL6.S*Nepraje.,&dvocateq 
Second Flo6r 

11 
Fifet Cross# 

No 11,,Sujethe Complex; 
Ga;dhine gar, Be ngalore-9. 

3. 	The Regio'nal Directorg 
Sio Fertiliser. D94-plopment Contra* 
3.4.2nd Main,,Near 90ptist HOsPitalt 
Hebbel,, Bangalore,. 550 024* 

4, 	The Diractorq'Nstional Sio Fertiliser 
Development Contre.Ghazisbad(UP)g 

5. 	Secretary to Govt.of India$ 
Ministry ofAgricultu'reg 
Depti.of Agriculture &'Co-Operationt 
Kris.hi Shaven, New Delhi. 

61 	Sri*,T.Sing,h Director# National Bio 
'Fartiliser bovelopmaht Contreq 
CGO Complex,Kamelanehrunagar g 
Ghaziabod-201002(up)* 

7* 	Sri.M.Sesudeve Rao,, 
Central Govt.Stng.Cou.nselv 
High Court Bldgj9 
Bangalore-1. 

'SuBjtm_ 

 

Please find enclosed herewith a copy of the ORDER/ 
STAY/INTERIM ORDER.pass'ed-by-this-Tribunal in the above said 

18-06-93* application(s) c-, 

- V prvvA - 
DEPUTY REGISTRAR 

IL 	 JUDICIAL BRANCHES. 



BEFOPE TAE CERIRAL ADLYMRISTRATIVE TRIBUNAL 
NGALORE P'4CH BAL BANCALORE BEL 

DATED THIS THE EIGHTEEN7H DAY OF NNE 1993 

Present: 

Hon'ble Mr. Jastice P.K. Shy&nsandar ... Vice Chairnan 

Hon'ble Mr. V. R&nakrishnan ... Manber [A] 

APPLICATION NO.358/93 

A. Raghavwidra.Bhat, 
Aged 27 years, 
S/o A. Harikrishna Murthy, 
C/o P. M. K. Stores, 
ha&uidinagar Main Road, 

Cholanayakanahalli, 
R.T. Nagar Post, 
Bangalore-32. 	 Applicant 

(Dr. X.S. Nagaraja 	Advocate] 

ve 

The Regional Director, 
Bio Fertiliser Developneat Centre, 
34, 2nd Main, Near Baptirst 
Hospital- 'Hebbal,, 
Ban~~-lore-24. 

The Director, 
National Bio Fertiliser Development 
Centre, Ghaziabad [LJPI, 

Union of India represented 
by Secretary to Govt., 
Ministry of.Agricultare, 
Deptt-. of Agricaltare and 
Co-oderation, Krishi Bhavaa, 
New Delhi. 

Sri T. Singh, 
Director, 
National- Bio Fertiliser Developkie-at 
Centre, COD ~CcLaplex, Kanalanehrunagar, 
Ghaziabad-201 002[UP). 	 ... Respondents. 

(Shri M. Vasudeva Rao ... Advocatel 

This application having coae up for aciaissioa before this 

Tribanal today, Hon'ble Vice-Chairpan, nade the followiay: 
R A 7 /P, 

0 R D E R 

n Dr. i4. S. ter the matter was, taken ap for consideratio, 
C' 

aja for th(~ applicant says that trte representation. made 

A -N G 



- 2 - 

by the applicant at AnaeALwe A-9 dated 31.3.1993 seeking reconsi-

deration of his transfer to Laphal nay be considered and disposed 

of f . We are now told that the applicant has gone to Lkohal and 

assLined the rkew posting. Therefore, if Annexure A-9 still sur-

vives the Departaent will ensare its disposal within two nonths 

frcxu the date of receipt of a copy of this order, a copy of which 

be sent to the respondents Lanediately. 

-A- .— 

j (Ive r '0~ 

AMBER (A 	 VICE-CHAIRAAN 

IRM COPY 
Al 
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